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CHANGE OF NAME

CHANGE OF NAME

NOTE  
Collect the full copy of Newspaper 
for the submission in passport office.

 

The Free Press Journal does not vouch 
for the authenticity or veracity of the 
claims made in any advertisement 
published in this newspaper. Readers 
are advised to make their own inquiries 
or seek expert advice before acting on 
such advertisements.  
The printer, publisher, editor and the 
proprietors of the Free Press Journal 
Group of newspapers cannot be held 
liable in any civil or criminal court of 
law or tribunal within India or abroad 
for any alleged misleading or 
defamatory content or claim 
contained in any advertisement 
published in this newspaper or 
uploaded in the epaper on the official 
website. The liability is solely that of 
the advertiser in which The Free Press 
Journal has no role to play. 

DISCLAIMER

I, DAISY BALA ALIAS DIASY BALAW/O 
SUSHIL KUMAR, AGED 53 YEARS, 
RESIDING AT 58- F RISHI NAGAR 
LUDHIANA -141001 HAVE CHANGED 
MY NAME TO DAISY VIDE AFFIDAVIT 
DATED 19-12-2023 BEFORE NOTARY 
PUBLIC LUDHIANA, PUNJAB.    CL- 120 
I HAVE CHANGED MY NAME FROM 
SAKIL ISLAM SHAIKH TO SAKIL 
JANNUR SHAIKH AS PER GAZETTE  
(M- 23250259).                         CL- 201 
I NAFISA RAFIQHUSAIN SAVAI AND 
NAFISABAI RAFIQ HUSAIN SAVAI BOTH 
NAME IS SAME PERSON AS PER 
DOCUMENT.                              CL- 301 
I HAVE CHANGED MY NAME FROM 
SONAL HARJI DODIA TO SUGANDHA 
HARJI DODIA AS PER GOVT. OF MAHA. 
GAZETTE NO: (M-23267762).   CL- 401 
I HAVE CHANGED MY NAME FROM 
PRITAM NIRAJ MURLE TO PRITAM 
RAVIJI POTDUKHE, AS PER 
DOCUMENT.                           CL- 401 A 
I HAVE CHANGED MY NAME FROM 
ANUSAYA BHIKU DASGAONKAR TO 
ANUSAYA BHIKURAM DESAI AS PER 
GOVT. OF MAHA. GAZETTE NO:  
(M-23237594).                          CL- 511 
I HAVE CHANGED MY NAME FROM 
PRADEEP BHIKU DASGAONKAR TO 
PRADEEP BHIKURAM DESAI AS PER 
GOVT. OF MAHA. GAZETTE NO:  
(M-23262351)                           CL- 512 
I HAVE CHANGED MY NAME FROM 
MISS TALEKAR USHA DINKAR TO 
USHA PRASANNA RAOKAR AS PER 
MAHA. GOVT. AFFIDAVIT NO: 27AA 
637390.                                      CL- 513 
IT IS GENERAL INFORMATION FOR 
PUBLIC THAT I, HITHERTO KNOWN AS 
VAGHELA TUSHARKUMAR CHIMANLAL 
S/O CHIMANLAL VAGHELA  RESIDENT 
OF DIAMOND GARDEN, A/6 BEHIND 
BAHARI PETROL PUMP S T ROAD, 
CHEMBUR, MUMBAI 400071 INFORM 
THAT I HAVE CHANGED MY NAME AND 
SHALL HEREAFTER BE KNOWN 
ASTUSHAR CHIMANLA VAGHELA IN 
FUTURE.                                    CL- 683 
I HAVE CHANGED MY NAME FROM  
MOHSIN SHABBIR HASAN SHAIKH   TO   
MOHSEEN SHABBIR SHAIKH    AS PER 
ADHAR CARD.                           CL- 794 
I HAVE CHANGED MY NAME FROM  
ROHINI GANAPATRAO SUPALI TO  
DISHA RAVINDRA MANGNAIK AS PER 
DOCUMENTS.                            CL- 891 
 I HAVE CHANGED MY NAME FROM 
SHILA GULABRAO TORASE TO SHEELA 
NARAYAN DEVKAR AS PER 
DOCUMENTS.                            CL- 901

WILL NO. 1049 of 2022 
IN THE HIGH COURT OF  

JUDICATURE AT BOMBAY 
TESTAMENTARY AND  

INTESTATE JURISDICTION 
PETITION NO. 2526 of 2022 

Petition for Probate of the 
Last Will and Testament of 
Shailesh Ravindra 
Thackeray alias Shailesh 
R. Thackeray Hindu Indian, 
Widower, Occupation : 
Service, who was residing 
at the time of his death at 
1850, S. Diamond Bar, 
Apartment No. 109, Los 
Angeles, California 91765, 
USA and having 
permanent address at Flat 
No. 1, Ground Floor, 
Shivneri, Bhagwan Shiv 
Shivneri Co-operative 
Housing Society Limited, 
Parsiwada, Sahar Road, 
Chakala, Andheri [East], 
Mumbai-400099  

....Deceased 

Yusuf Mohammedhusain  
Rampurawala 
Aged : 36 years, an Advocate 
by Profession, Shia Bohri, 
Indian Inhabitant of Mumbai, 
having Chambers at C/o. 7, 3rd 
floor, Sentinel House, Arthur 
Bunder Road, Colaba, 
Mumbai400 005, being the 
Sole Executor named under 
the Will of the Deceased 
abovenamed ....Petitioner 
TO, 
MR. NEELESH RAVINDRA 
THACKERAY, 
WHEREABOUTS NOT 
KNOWN 
If you claim to have any 
interest in the Estate of the 
abovenamed deceased you 
are hereby cited to come and 
see the Proceedings before the 
Grant of Probate. 
In case you intend to oppose 
the Grant of Probate, you 
should file in the Office of the 
Prothonotary and Senior 
Master a Caveat within 14 days 
from the Service of this Citation 
upon you. 
You are hereby informed that 
the free legal services from the 
State Legal Services 
Authorities, High Court Legal 
Services Committees, District 
Legal Services Authorities and 
Taluka Legal Services 
Committees as per eligibility 
criteria are available to you and 
in case, you are eligible and 
desire to avail the free legal 
services, you may contact any 
of the above Legal Services 
Authorities/Committees. 
WITNESS HON'BLE SHRI. 
DEVENDRAKUMAR UPADHYAYA, 
Chief Justice, at Bombay, 
aforesaid this 28th day of 
December, 2023. 

Sd/- 
For Prothonotary and  

Senior Master 
Sd/- 
SEALER 
This 29th day of December, 
2023  

S. U. LAKDAWALA  
Advocate for the Petitioner  

Off. No. 7 B Mezzanine,  
Old Oriental Bldg., 51-71,  

Fort, Mumbai 1

PUBLIC NOTICE

SCHEDULE OF THE PROPERTY

Our client is negotiating with CHABIL 
CHAND AND BROTHERS (H.U.F.) 
and its Members and Co-Parceners, for 
sale and transfer of the shares and the 
residential premises mentioned in the 
Schedule hereunder written (hereinafter 
referred to as “the said Property”).
NOTICE is hereby given that all persons having 
any right, title, claim or interest, by way of sale, 
exchange, pledge, gift, inheritance, succession, 
lien, charge or otherwise of whatsoever nature 
in respect of the said Property are hereby 
required to make the same known in writing 
along with documentary evidence to the 
undersigned within 14 days from the date 
hereof failing which they shall be deemed to 
have given up such claim or claims, if any.

ALL THAT 5 (five) shares of Rs. 50.00 
each, aggregating to Rs. 250/- bearing 
distinctive numbers 1011 to 1015 [both 
inclusive] under Duplicate Share Certificate 
No. 299 dated 10th July 1972 issued by 
the Simla House Co-operative Housing 
Society Limited together with right to 
use and occupy Flat No. 102 admeasuring 
approximately 975 square feet situate on the 
1st floor in ‘B’ Block of the building known 
as “SIMLA HOUSE” in the Simla House 
Co-operative Housing Society Limited, 
51/B, L. Jagmohandas Marg, Nepean Sea 
Road, Mumbai – 400 006, situated on all that 
piece and parcel of freehold land or ground 
bearing Plot No. B, Cadastral Survey Nos. 
442, 443 and 444 in the Registration District 
and Sub-District, Mumbai of Malabar and 
Cumballa Hill Division and assessed as 
Account No. DX2602370000000 by the 
Asst. Assessor and Collector, D-Ward of the 
Municipal Corporation of Greater Mumbai. 
Dated this 8th day of January 2024
                Sd/-           

Sumit Raghani 
AGRUD PARTNERS

Advocates & Solicitors
13, 1st Floor, Nariman Bhavan, 

Nariman Point, Mumbai-400 021

PUBLIC NOTICE

NOTICE is hereby given that under 
instructions of our client, we are 
investigating the title of Macrotech 
Developers Limited (“Owner”) to the 
premises more particularly described in 
the Schedule hereunder written. 
All persons having any claim in respect of 
the premises or any part thereof, whether 
by way of sale, transfer, assignment, 
mortgage, lease, lien, licence, tenancy, 
charge, trust, maintenance, gift, 
inheritance, easement, exchange, 
possession, or otherwise howsoever are 
required to make the same known in 
writing to the undersigned at their 
address at Fort Chambers ‘C’ Block, 3rd 
Floor, 65 Tamarind Street, Fort, Mumbai 
400001 and/or via e-mail sent to 

within 10 (ten) days from the date of 
publication hereof with documentary 
proof/evidence thereof, failing which 
such claims or objections, if any, will be 
considered to have been waived and/or 
abandoned.

SCHEDULE
Flat No. B - 902 admeasuring 
approximately 1313 sq. ft. carpet area on 
the 9th floor of the building known as 
Lodha Kiara, B Wing, in Lodha Park 
constructed on the land bearing C.S. No. 
464 of Division Lower Parel situate at 
Pandurang Budhkar Marg, Worli, 
Mumbai - 400 013 together with two 
covered car-parking spaces.
Dated this 8th day of January, 2024.

                            Sd/-
                           Mehta & Padamsey

                            Advocates

tulsi.mehta@mehtapadamsey.com 

CORRIGENDUM 
This is with reference to the notice inviting 'e-tenders' of 

Mumbai Slum Improvement Board vide CPRO/A/674 published in 
the Free Press Journal dated 7/10/2023 on page no. 16; wherein 
please read the issuing officer at the bottom of the notice as 
'Executive Engineer (East)' instead of 'Executive Engineer (City)' 

Sd/- 
Executive Engineer (East), 

MSIB Board, Mumbai 

MHADA - Leading Housing Authority in the Nation

MUMBAI SLUM 
IMPROVEMENT BOARD 

A REGIONAL UNIT OF 
(MAHARASHTRA HOUSING AND AREA 

DEVELOPMENT AUTHORITY,) 

‘amR>r ‘ZmMm 
AmdmO

www.navshakti.co.in
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